MENTIONING REPORT COURT NO 04

Date : 08/07/2020

S.NO CASE TYPE CASE NO. Remarks

RETURNED AS TIED UP

1 Cr.M.P 1481/20 CASE OF C.NO-20

2 ABA 2369/20 NO ORDER

3 ABA 2961/20 NO ORDER

4 BA 4463/20 NO ORDER

5 BA 4623/20 NO ORDER

6 ABA 2145/20 NO ORDER

7 BA 4073/20 NO ORDER

8 BA 4379/20 NO ORDER

9 BA 4384/20 NO ORDER

10 BA 4256/20 NO ORDER

11 BA 4387/20 NO ORDER

12 ABA 2690/20 NO ORDER

13 BA 4347/20 NO ORDER

14 BA 4834/20 NO ORDER

15 BA 4384/20 NO ORDER

16 BA 4200/20 NO ORDER

17 BA 4387/20 NO ORDER

18 ABA 3008/20 NO ORDER

19 ABA 88/20 NO ORDER

20 BA 4337/20 NO ORDER

21 BA 4379/20 NO ORDER

22 BA 4337/20 NO ORDER

23 BA 3895/20 NO ORDER

24 BA 3883/20 NO ORDER

25 BA 4518/20 NO ORDER

26 ABA 3021/20 NO ORDER

27 ABA 2040/20 NO ORDER

28 ABA 2195/20 NO ORDER

29 ABA 1997/20 NO ORDER

30 BA 3883/20 NO ORDER

31 ABA 2938/20 PUT UP ON 09-07-2020

32 ABA 253/20 PUT UP ON 09-07-2020

33 Cr.M.P 1485/20 PUT UP ON 09-07-2020




MENTIONING REPORT COURT NO 06

Date : 08/07/2020

.N CASE TYPE CASE NO.
1 WPS 7536/12
2 WPS 6311/12
3 WPS 5570/13
4 WPS 1425/14
5 WPS 5815/13




MENTIONING REPORT COURT NO 09

Date : 08/07/2020

REMTArKs
S.NO CASE TYPE CASE NO.
1 WPS 4903/19 REJECTED
2 WPS 5022/16 REJECTED
3 WPS 1154/20 09-07-2020
4 WPS 272/20 13-07-2020
5 WPS 7603/17 13-07-2020
6 WPS 5202/19 30-07-2020
7 WPS 1458/18 28-08-2020
8 WPS 3513/17 24-09-2020
9 WPS 317/20 NEXT WEEK, IF READY
10 WPS 1556/20 NEXT WEEK, IF READY
11 WPS 1827/20 NEXT WEEK, IF READY
12 WPS 511/20 NEXT WEEK, IF READY




MENTIONING REPORT COURT NO 10

Date : 08/07/2020

Remarks
(FIXED FOR, IF DEFECT
FREE)
S.NO CASE TYPE CASE NO.
1 Cr. Rev 491/19 29-07-2020
2 Cr. Rev 1177/19 29-07-2020
3 Cr. Rev 1179/19 30-07-2020
4 Cr. Rev 1647/19 30-07-2020
5 Cr. Rev 68/20 31-07-2020
6 Cr. Rev 523/20 31-07-2020
7 Cr. A(S)) 976/19 13-07-2020
8 Cr. A(S)) 428/13 13-08-2020
9 Cr. A(S)) 251/20 13-08-2020
10 Cr. A(S)) 336/20 14-08-2020
11 Cr. A(S)) 337/20 14-08-2020
12 Cr. A(S)) 362/20 17-08-2020
13 Cr. A(S)) 371/20 17-08-2020
14 Cr. A(S)) 373/20 18-08-2020
15 Cr. A(S)) 381/20 19-08-2020
16 Cr. A(S)) 399/20 19-08-2020
17 Cr. A(S)) 358/20 19-08-2020




MENTIONING REPORT COURT NO 15
Date : 08/07/2020

S.NO CASE TYPE CASE NO.

1 Cr. M. P 94/2020 LIST THIS CASE NEXT WEEK

) Cr. M.P 1271/20 LIST THIS CASE ON 10-07-2020 U/H ORDERS
(WITHDRAWAL OF CASES)

3 ABA 2088/20 LIST THIS CASE ON 10-07-2020

4 Cr. M. P 4271/18 REJECTED

5 Cr. M.P 386/18 USUAL COURSE

6 Cr. M.P 1289/20 USUAL COURSE, IF DEFECT FREE

7 Cr. M.P 1329/20 USUAL COURSE, IF DEFECT FREE

8 Cr. M.P 1346/20 USUAL COURSE, IF DEFECT FREE




MENTIONING REPORT COURT NO 18

Date : 08/07/2020

Remarks

S.NO CASE TYPE CASE NO.

1 BA 4233/20 10-07-2020

2 BA 3643/20 10-07-2020

3 Cr.A (SJ) 1465/18 10-07-2020

4 WPC 1961/20 10-07-2020

5 WPC 1812/20 AFTER 01 WEEK
6 WPC 1814/20 AFTER 01 WEEK
7 WPC 736/20 AFTER 01 WEEK
8 WPC 1758/20 AFTER 01 WEEK
9 WPC 4995/19 AFTER 02 WEEK
10 WPC 6439/18 USUAL COURSE
11 WPC 5529/19 USUAL COURSE
12 WPC 214/08 USUAL COURSE
13 WPC 1437/20 AS PER LAST JUDICIAL ORDER




